= Yeur. 2053, il

!,Q"Lt‘k“‘ e, snnmaughmr,f\:ri/fﬁ of \ﬂ\‘d_pf kumn’p-
2 SR 25—. i y.ears, belonging to 6!1«#"- WOQLP‘*&H\&, Pol'hﬂ-
service and presently working as @m— WL,DML\Q&J
give herein below the detajls of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants®:

A Retalls of movable assels

(Assets in joint name indicating Lhe extent of joint cwaership will also have to be

given)
5r, | Description T seir " Spouse Dependant-1 | Dependant-2 | Dependant-3
Ho, SRR R S e e NATE(S) R Mama Name _..Etc. Name
(i) | Cash oD b v K e = i
QTJ -~ {il) | Depasits in ovD |
); \{i\"‘ Banks, Financial | J .
- Institutions And 2.8-1 ;
Non-Banking | : S i i —_—
- Financial fl ,gs,z.sol s T
i | Companies 3 | :
93{ (iil} | Bonds, ’ : | ! i '
Debenturas and 5 3
Shares in B R TR — v o e S SO
q’ companies ; |
% !' RS E < _ ] L Bl L_ SRS S
?’4‘ ,Ldr (Iv} | Other financial thc.-na.hﬁU’z.ﬁ LIC poli N _
\ g\o')/\ Institutions, PBSLT aad :
NSS, Postal B o . gbR3HE0
i Savings, LIC FolicgMe : R
: : Policies, etc ;'.B’S:.l?;s;o\'-a
(v} [ Motor Vehidles | oo eV |
(details of 103°0) Nz | E— :
make, etc.) | —1) — e
T s L : o] L SRy
(vi) [ deweliery (give £0 %hew 1O am
details of £o
weight and 2)1002°" | 5050 | ;
value) Sibih AT LGSR
;ﬂa -‘-9'.“
(vii) | Other assets, Cree ; |
. | such as vailues —_— |
of claims / : T i
e [interests | S o |

Note: Vatue of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed
companies should be given.

* Dependant here means a persoen substantially dependent on the income of the

employee,
5 Jike



Patailg of Immovable assets
[Note: Properties in joint ownership indicating the axtent of joint ownership will

also have to be indicated]

No.
b

0

Sr.

Description

Self

Spouse
ﬁln_liﬁ s)

Dependant-1
Name

Dependant-2
Name

Dependant-3
Etc. Name

Agricultural Land

- Location(s)

- Survey number(s)
- Extent {Total
measurement)
-Current market value

N

NIl

X

X X

(i)

Non-Agricultural Land
- Location(s)

- Survey number(s)

- Extent (Total

measurement)

-Current market value

n

W\

{ili)

Bulldings (Commercial
and residential)
Location(s}

- Survey /door
number(s)

- Extent (Total
measurement)

- Current market
value

ALY

\y

- (Iv)

| Houses / Apartments,
i etc

- Location(s}

- Survey fdoor
number(s}

- Extent (Total
measurement)

- Current market
value

A%

N

X

(v)

Others (such as
interest in property)

L K o

X

X

(2)

1 give hersin below the details of my liabidties / overdues to public financial
institutions and gavemment dues:-
[Note ; Please give separate details for each ihem)

" Sr. | Description Name & nddrﬂ! of Bank / Amount outnts: ding as
No, o Financlal !mﬂl;utinm{s) Vs O i i itV
VoS ___Department () :

(a8) | (i) Loans from Banks NIL NI L
{ii) Loans fram financlal
institutions A £t
(iil) Government Dues:
(a) dues to departments 33
deaEing with government o '

modation Biiales

(b} dues to departments

dealing with supply of
water

b

(c) dues tb departments
dealing with supply of
electricity

LI




(d} dues to departments

dealing with telephones
(e} dues to departments
dealing with government
transport (including
aircraft and helicopters)

(F) Other dues, If any

—_— H A

(b)

(1) Income Tax including
surcharge [Also indicate
the assessment year upto
which Income Tax Return
filed. Give also Permanent
Account Number {PAN)]

PAN N6 )~
£ ATPRYI®R T

(1) Wealth Tax [Also
Indicate the assessment
year upto which Wealth
Tax return filed. ]

(I} Sales Tax [Qnly in
case of proprietary
business]

(iv) Property Tax

€.

GPF/CPF/PRAN No.

Personal Detajl

11013534 5453 &

Piace:..Pag'.!hA...... .

pate:.0L:02.:.20273

Note:

Gender P ¢ ] (M(F)
; Date of Birth ' ‘
; L8 (o |+ )L |9 l9 |& | wommmmy
Class/Group o '
C__ | s
Cadre -
ALT_\DARRANY |
(Fuil Name e.q. B.A.S.-Bihar Administrative Service,
B.S,S.- Bihar Secretarlat Service etc.)
Home District 3= So '9”.[)“-’1 . J
I hereby declare that the above details are true to the best of my
knowledge and belief.

ik
sig‘nature ez)‘.'ll'fﬂa g vy
Name of Employes: . i?I il 4

Designatian:,, Mvu.a. W (..ba»tlhﬁ;
Department.., BJ«M fc“«m. &ablo.& PJ—M

Please sign each page of the declaration. Asset deciaration form
must be in A4 size white pap-ur with computer typed (single side)
in preseribed format.

T



